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We. 2 8 9  9f. 1991(L)

Ra<llia tuaran Slagh ane 'Others ..........

-Vs-

Aj»pl leant

w

Union Of India and others .............

i

Hdft^Jale Mr. Justice l .C . SriTastava -V.C,

i<eapondeats.

Le Mr. A .B . Oorthi -A.M,

/^omxt.
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,< ,' Issue notice to this raspondents to file  their 

within 4 weeks,Rej5lnd®r i f  any to be filed 

'within 2 weeks thereafter.

List this case before D.R« on 13 .7 ,9 2  for 

completion ©f pleadiafs ?nd thereafter keep it  sine_ 

die list  for listin f  it for hearing accordingX^ to 

its serial number*

If  any apnointTjent will be made in respect
,i

of the pest claimed h/ the applicant the same shall be 

subject to the final i»rder passed fcy this Tribunal ,

However, it will be open for the respondents to 

consider tho olalm of the applioant.
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